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UNSTARRED QUESTION No. 821 
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TH

 DECEMBER, 2017. 
 

CONSULTATION ON TRIPLE TALAQ 
 

 

821. SHRI PRASUN BANERJEE  

 

Will the Minister of LAW AND JUSTICE be pleased to state: 

(a) whether the Government has consulted Muslim organisations 

before framing a law against triple talaq; and 

(b) if so, the details of all organisations and the names of the such 

delegation who were consulted and their responses?  

MINISTER OF STATE FOR LAW AND JUSTICE  

AND CORPORATE AFFAIRS 

(SHRI P.P. CHAUDHARY) 

 

 

 

(a) No, Madam. 

 

(b) Does not arise. 

 


